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The Deputy Minister of Clyil AYia
tion (Shrl Mohiuddin): (a) and (b). 
Yes, Sir. 

(c) In the case of the service to 
Andamans and Car Nicobar Islands 
the operator had asked for a franchise 
of 3 to 5 years, permission to operate 
the service via a point in Burma and 
to advertise the flights. In the 
case of flights to West Africa, 
the concession requested was to ope
rate the flights without being required 
to obtain 'No objection' certificates 
from Air India International and 
Indian Airlines Corporation and also 
to advertise the flights. The follow
ing facilities or concessions have been 
requested in regard to the service to 
Mauritius:-

(i) a guarantee to operate the 
service for a period of 3 to 5 
years; 

(ii) permission to advertise the 
non-scheduled flights; and 

(iii) permission to hire or import 
a bigger type of aircraft than 
Dakotas. 
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Rural Electrification in Punjab 

1856. J Sh~i Daljit Singh: 
L Shrl D. C. Sharma: 

Will the Minister of Irrigation and 
Power be pleased to refer to the reply 
given to Unstarred Question No. 1380 
on the 23rd March, 1960 and state the 
extent of the aid given to the Govern
ment of Punjab for rural electrifica
tion scheme in 1960-61? 

The Deputy Minister of IrrIgatiOD 
and Power (Shrl Bathi): The Punjab 
Government have not yet applied for 
financial aid for rural electri1lcation 
schemes to be executed during 1960-
B1. Generally, requests for such 
financial assistance are received, at the 
end of the financial year. 

PAPERS LAID ON THE TABLB 

FLooD SITUATION IN 0!ussA 

The Deputy MtDJster of IrrIgaUOiI. 
and Power (Shrl Bathi): I beg to lay 
on the Table a copy of the statement 
on the flood situation in Orissa . 
[Placed in Library See No. (LT-
2336/60]. ' 

Shrl P. S. DanIta (Jhajjar): a. 
the 29th August I gave a calling 
attention notice on a matter of urgent 
public importance, namely, the Pun
jab floods. I have not received any 
communication as to when the hon. 
Minister is going to make a statement. 
How the army has been called and 
on a visit to those areas I find it Is 
worse than in Orissa, and more than 
hundred lives have been lost. 

Mr. Speaker: Have I admitted it? 
The hon. Member, instead of coming 
to the House and asking a question, 
could very well go to the Notice 
Office and find out what exactly has 
happened. When an hon. Member 




